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The Registrar
National Green Tribunal
Principal Bench, New Delhi

sub': o'A' No' 461 of 2olg- titled Ram Avtar Yadav vs. union of India & ors.

Ref': Hon'ble National Green Tribunal order dated

Dear Sir,

As ordered by the Flon'ble Nal.ional Green Tribunal, New Delhi dated
02'07 '2020, please find attached a further report in o.A. No. 46 I of 2Oi9 titled
Ram Avtar Yadav vs Union of India & ors. submitted by the conservator of
Forests' South circle, Gurugram. The undersignecl agrees with the repor.
submitted by the conservator of lforests, South circle, Gurugram. The report is
hereby submitted to the Hon'ble National Green Tribunal for its consideration
and further orders.

Encl. as above Yours faithfully

Pri n c ip ar c h ie r ; ;;;f,- r'"i ;9"1 A#1,Haryana, Panchkula


































